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SHRI JAGDISH PRASAD MATHUR: aedT FT TG &

How much rise in the price do you

want?

THE PRIME MINISTER (SHRI P. V.
NARASIMHA RAOQ): Sir, when we talk
about the Furopean model, the model
that we have here is the right-hand drive
model. It just will not sell in Europe.
We have a model of the left-hand drive
for the 800 CC Maruti cars and that
is the model on which we have got very
many orders already and we are execut-
ing those orders. So far as the 1000 CC
is concerned, we do not have the model
of left-hand drive, yet we will have to
try €or € and that will take come time.

MR. CHAIRMAN: Shrimati Satya

Babhin.. .

SHRI M. $. GURUPADASWAMY:
Sir, is it a fact that the price of Maruti
1000 CC is put up very high and be-
cause it is very high, there is no demand
either in the domestic market or in the
foreign market and the cost of Maruti-
1000 is far less?

MR. CHAIRMAN:
Bahin. oo

Shrimati
rou

Satya

SOME HON. MEMBERS: Sir, he has
asked a question and the Prime Minister
has not given any reply...

MR. CHAIRMAN: What is there in it?
Others have also put the same question.
... (Interruptions) . . . This  cost question
was put by many other Members. He
asked the price, I understand it baba.

SHRI KAMAL MORARKA: Sir, you

move to the next question. There is no
use in repeating it. (Interruptions)...
sitaet weay =fga . awify

wdrey, ATl AW rawftw sa §
o gal sEdEes oW & fa
qv gATR Q3 X FT AF F AT gAAY
a1 faga oY OTIF SUAAT & ) 3AE
grenieferar g Wl St q @y 9@y
# wgar sy §  fF s gow wiEh
T EfG T F T N 5 A9 B,
faa & 7 7§ €9 & & qor
aEdt £ fF T o Fv oAdr S
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fo aff 3 @ &
wTegEd, A WY g W3 AN

UF g ag € 5. .. (H@ww) @A

#ifsia, . . (sa=enm)

MR. CHAIRMAN: She wants to koo
when you are going to erect the statpe.

Sedt gy <fgR 97 oFAaE
fente & 331 gar @ . . . (sumum)
SHRI P. K. THUNGON: Sir, I an
thankful to the hon. Member for bhe
question because I have already discussec
this matter with the CMD of Marut
Udyag, 30 that, some picbires are made
available.  (Interruptions).

siwdt aar =fgv - 8§ gz frar
HOF IJANT FT TTHT @ & | T aY
FE AT AN G, Afag g Mv A
wg am gar g . .. (swaww) § wiw
Feaqr fF el g Sy aMR oAy
FIT FC |
SHRI S. JAIPAL REDDY: Mr. Chair-
man, we protest against this because we
do not want to speak on anybody who
is dead. (Interruptions). Our protest
must be recorded. (Interruptions). .-

DR. BAPU KALDATE: Except Ma-
hatama Gandhi, all Gandhis are there.
What is this? (Interruptions).

SHRI H. HANUMANTHAPPA: You
protested against Maruti  Udyog also.
(Interruptions) .

Satellite to prevent infitration of foreign
broadcasting sigaazls

*163. SHRI PRAMOD MAHAJAN:T
SHRI SHIV PRATAP
MISHRA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government’s attention
has been drawn to the news item cap-
tioned ‘India’s plan to exclude the world

tThe question was actually asked on
the floor of the House by Shri Pramod
Mabhajan.
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not practicable’ which appeared in the
Times of India dated the 7th  July,
Bombay Edition;

(b) if so, whether it is a fact that Go-
vernment have decided to launch a satel-
lite to prevent infiltration of broadcast
signals from foreign satellites; and

(c) if so, what are the details in this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI  GIRIJA,
VYAS): (a) The Government has seen
the press report under reference.

(b) No, Sir.

(c) Does not arise.

ot wete mgem . aamafy S
s 37 ara F1 gw g fr faaelr soug
¥ AWM A AR e #r O A
FTHRTT AT FYE AT T8 & | M AT
zﬁg TR Ay famr ¥ 3@ qw H
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BYTF ST, 98 AN A ToHro
e & Sl Frodtodlo T AT
G & ol ald  fadi @ gREAd
§  droumouse gqT wglar WG
FA A FNFNE T T & A
w fowr §, 4 AwAE @A ST A
st qgm B uw #T T o
TToUA & T S FF FT HRAN
8 @ & o Fo USfEmn wAEw
& Fraww Saa we ¥ fog sw@r-
i, oEr  feafs ¥ gewr AEREEw
FW T FT GUEATT AT
qARaT  gAay gl ¥ &F T
¥ @, & FrE @ ar DeEr FWR
FoqE W og !

SHRI AJIT KUMAR PANJA: Sir, the
Government has declared the policy that
not only Prasar Bharati will come into
existence but private corporations will
also be allowed to be floated within the
parameters laid down by the law in com-
petition with Prasar Bharati. That is the
whole objective of bringing in private
inertia. ..(Interruptions) . ..

SOME HON'BLE MEMBER: Inertia?

SHRI ANT KUMAR PANJA:
private initiative as also private inertia
have to be brought in. We have seen,
Sir,... (Interruptions)..that so far as
the art and artistic objective is concerned,
when there js competition and when they
are allowed to flower on their own, they
produce artistic things which are liked by
all because that is natural, Thag is why
from the exposure of CNN and other
agencies. our boys and girls and our offi.
cers, who are experts are getting new
ideas for building up their own infras.
tructure. Thercfore, when Prasar Bharati
comes into being public corporations ars
there to compete with Prasai Bharti and
give better performance.

st wHR ASR . AwgiE S,
A X W o F SATE IHA
qer Fvé  fasfwor Y Ot
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T ¥ d9C G a4 TgT AB!
ara 2, AfFT A% 98 981 A& 90
g% @t @ A4 "I AW AJC,
guw fou gi #ofa & 3 9%
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@ fear 1 ... (23@EA)

Mr. Mahajan you have got another
supplementary.

st Qg wae WAT o wAl-
Fd af, agawd 165 S qAAl
garer §, W saF g g fewm

i (LU

st qemfa : WIEY FT AN &t
V... (emawd) &Y 8 fRmo
& ey Frang T8 T

SHRI AJIT KUMAR PANIJA: Sir, the
question which has been put by the
hon'ble Member has now been  mads
clear by him. Sir. the Department of
Telecommunications, shortly known as
“DoT”, has proposed to set up a satellite
monitoring station at Jalna for the pur-
pose of monitoring technical parameters
of signal signs of various satellites to
ensure that the conditions laid down by
International Telecommunication  Union
(ITU) at the time of clearing frequency
assignment to different countries, are
observed by the satellites operating over

Tndia. Therefore, if there be anything
which is treated as not good or invasion
of our culture or our own iradition, then
certainly thosc we will get monitored,
which we cannot jam or we cannot stop,
but counter programmes will be taken
up by us so that people are informed

properly,

StogAte agee o gemty o,
ug q3r awfoqar ¢ fF w7 37
AT YIF 5w 7 oIqL wAiTMA
fadas #7 ey fr0eft & 1 77 w9
¥ 397 H Ty ag wgr a0 fx Taden
qqr¢t % faaaft a1 Qan 0 #3948
NI TG & HF 99y T ouresT
=7 5 i e ag ag w3 7F
& 5 str7ar ¥ Y ¥ g o9 fadwi w
ST IATIT ArFT IFH AT FOT
fFeT ®1 yaqq qF 597 W7 Aavfm
FA7 Y TRAT 7 AW ¥ A9 AT A0
&, F0 ST FT QOFA q00 E, AT FAT
srarg Nfay ?

ot qaafy o Afsefor o R
AT far g 1. .. (swaA)

There is a difference between monitor.
ing and stopping.

e
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S Aty HEISE ¢ sl ST, oAl
I F {99 UF qleUHoTAo HT T
AT FURAT FT HE AT F ) 3%
fau sar ¥ #15 Jer mm as FA
BT TEC AG § 1 ufS AT Ay an
qqT dT FRWA AT IGFC AAT
3%, Fir SIAAT H FE AT e @
FIH F YT TEW 7

MR. CHAIRMAN: They want to
monitor whatever is coming from any
country. That is why they have set up
that. That is not for CNN alone, It is
for any other country. You have got
many friendly countries around. He must
know whay the friendly countries are do-
ing, Yoy have got a number of friendly
countries around.

=t At qgraw : fasy t‘raﬁ ;rg"r
qFA. ?rrﬁ ST T FAT FCT 7
Aeqe ST, & g QT AT Ag IO
%ngvrr f 77 3R T Tqreuq oUTo
& oy FIE rmsﬂar fama  metea
HroIToUTo HY FFT gl‘m:r FIHT-FATT
IzT T & 7 ag md ‘g F 1 gaw
for Far AEHT ITH ATT FIE AWAT
& o7 zET AT gefEATIT gres &
H&T AC qF TToqTOUTo & FAHT 2 |
TH 97 a;{")'.>t§7-ro[{'=!‘o #r forrmae % fer
g9 2 B Uk qur g Af g vEr
at dreuA.oA ¥ AN F AFyw A
Fra+T feafq aur 2 °

SHRI AJIT KUMAR PANJA: We
have not yet entered into any agreement.

MR. CHAIRMAN: Has not CNN
sent any complaint to you. to the Go-
vernment?

SHRI AJIT KUMAR PANJA: No,
Sir they haye only raised certain ques-
tions not a complaint ... (Iarerruptions)

SHRIMATI RENUKA CHOWDHURY:
How is CNN operating in the country
without permission?

SHRI AJIT KUMAR PANJA: Sir,
I bhave to answer one Member, not all
Members at a time.

In regard to the question that was
raised by Mr. Mahajan T want to tell him
that at Geneva there  is a specialised
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to Question 26

agency under the United Nations which
keeps control of this. Just as we have
the rule of road when we are driving
a car, with the development of techBbo-
logy, the rule of space has to be formu.
lated. Like the Jalpa project the UK has
already set up its project at Baldock
whicp is 100 kms from London, Germany
has already set up a pioject at Leettein
which is 150 kms from Frackfurt. It is
necessary for uws to set up the Jalma pro-
ject because when we go to participate
in the international meeting. . .

57t THIE WYIRA : SIqAT, HRIE
qfgadfygr g’

SHRI AJIT KUMAR PANIJA: It is 30
kms from Aurangabad...

AN HON. MEMBER: 65.

SHRI AJIT KUMAR PANJA: If yon
go by train or car, I don’t know.

Therefore, it is necessary for us to set
up the Jalna project <o that we get to
know what is happening. We have to
discuss it in the United Nations forum
which is at Geneva. If there be any
difficulty. we have to seek protection at
that international forum. External vigi-
lance is the price of liberty not only
geographically but also culturally. That
is why these steps are being taken.

SHRI SHIV PRATAP MISHRA: My
friend Bekal Uisahi has used in putting
his question the word khoob surat, that
is, beauty. Beauty is needed in our TV
programmes. As Kafidas put it—With-
out beauty there is no temptation. So
what steps is our Government taking to
make our TV programmes more interest-
ing. more tempting and more informa.
tive, so that our people can go deep
and grasp their quality and compare them
with the progrommes of other countries?

SHRI AJIT KUMAR PANJA: So far
as the temptation point is concerned, I
will take a special note from the honou-
rable Member. But as we know, the
praver is—'Lead us not into  tempta-
tion, but deliver us from evil” I can also
say that our news has to become more
and more newsworthy and the program-
mes have to be gradually better and
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better. When the Prasar Bharati comes
into being, these are to be examined
within four corners of the Act.

SHRI RAJ] MOHAN GANDHI: Wwill
the Minister not examine the possibility
of another public corporation to compete
with the Prasar Bharati instead of giving
another channel to a private corporation?

SHRI AJII' KUMAR PANJA: I will
make it clear. In our manifesto we
made  mention of public corporation
and not private corporation ... (Inter-
ruptions) . . .

SHRI RAJ MOHAN GANDHI:. But
in your answer today you said, “‘private
corporation”. . . (Interruptions) . ..

SHRI AJIT KUMAR PANJA: Why
I said so is because the public corpora-
tion which is bteing thought of and en-
visaged in our manifesto is not a public
corporation like a statutory corporation
or like the Damodar Valley Corporation.
It may be a limited company floated by
shares. Unless this is done the free flow
of information cannot be achieved
(Interruptions) . . .

MR. CHAIRMAN: Question Hour is
over.

WRITTEN ANSWERS TO QUESTIONS

Establishment of Small Scale Industries in
Assam

*164. DR, NAGEN SAIKIA: Will the
PRIME MINISTER be pleased to state:

(a) what is the number of permits is-
sied by the Government of Tndia for es-
tablishmeny of small scale induvstries in
Assam in 1989-90; and

(b) what amount has been released i
this regard ?

THE  MINISTER OF STATE IN
THE  MINISTRY OF INDUSTRY
(SHRI P. J. KURIEN): (a) Government
of India do not issue permits for estab-
lishment of small scale industries.

(b) Does not arise,

[ RAJYA SABHA }

to Questions 28
Privatisation of T.V. and Radio network

%165. PROF. SOURENDRA BHAT-
TACHARIEE:
SHRI , JAGDISH
MATHUR:

PRASAD

Will the Minister of INFORMATION
AND BROADCASTING {be pleased to
state:

(a) whether Government propose to
allow private operators to utilise an ad-
ditional channel in tne existing T.V., and
Radio networks;

(b) if so. ynder what conditions such
facility woulg be proyided and the rea-
sons therefor; and

(c) what steps are being taken to make
the media autonomous?

THE DEPUTyY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING JKUMARI GIRIA
VYAS): (a) to (¢) The Government is
committed to offer to public corpora-
tions’ whicy, conform to parameters to be
laid down by law, broadcasting and tele-
casling rights and to allow them to com-
plete with Prasar Bharati. However,
is not possible to spell out the details at
this stage as the modalitiek for achieving
this objective require extensive study before
these are firmed up.

- -

Rolling back the prices of edible oils

*166. SHRIMATI MIRA DAS:

SHRI CHIMANBHAI MEH-
TA:

Will the PRIME MINISTER be plea-
sed to state:

(a) whether Government have worked
out the scheme to roll back the prices of
edible oils to July, 1990 level; if so, what
are details thereof,

(b) what are prices of edible oils in
July, 1990 and its current prices; and

(c) whether Government propose to
give subsidy for this commodity; if not



